
 

 

 

Stakeholder Name Stakeholder’s Comments 

Bihar State Power Holding Company Limited 
(BSPHCL) 

overall commit in three points like 1) Financial qualifications 
capital Adequacy and Liquidity Requirements 2) Section & 
Trading Margin 3) Section 9 sub section 11 clause (f) 
obligations of the Trading Licensee 

 


